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MA-2117/2004 in
MA-2118/2004
0A-2609/2003

11.11.2004
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Present : Sh. M Arif, counse| for applicants in MA/respondents in OA
Respondents in MA/applicants in 0a are in person,
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(% MA-2118/2004 hag been filed for condonation of delay in making MA-

.2!17/2004 for extension of time. The same is allowed.
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No further adjournment shall be granted for the purposge.
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